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HIGH COURT, CALCUTTA 

APPELLATE SIDE 
 

N O T I F I C A T I O N 

 
No. 4655 –R (R & M).                                                   Dated, Calcutta, the 3rd July, 2025.  

 

In furtherence of this Court’s Notification No. 6275-R(R&M) dated 

11/07/2025, 8940-R(R&M) dated 22/10/2024, 1101-R(R&M) dated 17/02/2025 

and 3858-R(R&M) dated 23/05/2025 with regard to the examination towards filling 

up of the contractual posts of Law Clerk-cum-Research Assistant of the Hon’ble 

Judges of this Hon’ble Court the written test of which was held on 23/03/2025, the 

following 04 (Four) lists (LIST-1, LIST-2, LIST-3 and LIST-4) are being published 

for general information. 

 

List-1, List-2 and List - 3: These lists containing the names of all 51 (Fifty 

One) qualified candidates (17 in each list) from the Written Test Phase-I are 

hereby published, along with details of the interactive session/Viva-voce (Phase-

II). The reporting time is fixed at 02.00 PM. All the candidates are requested 

to report at Committee Clerks Department, Main Building, 1st Floor, in the 

High Court at Calutta, on the time mentioned above. 

 

List 4:  This list containing the names of 13 (Thirteen) applicants who are 

qualified and belong to above mentioned three lists, are found to have certain 

defect(s) in their applications as specified in the remarks column against each of 

their names. These 13 candidates are provisionally allowed to appear in the 

Interactive Session / Viva-voce examination subject to the condition that 

they shall remove the said defect(s) in the remarks column as specified 

against each of their names by producing the required documents / carrying 

out necessary correction in the application or document, as the case may be, 

by appearing personally in the Recruitment Cell, High Court at Calcutta, on 

the 6th Floor, Block-B, New Secretariat Building, 1, Kiran Shankar Ray Road, 

B.B.D. Bag, Kolkata-700001 on 15/07/2025 (Tuesday) between 12:00 Noon to 

4:30 P.M. Admit cards will only be issued to those 13 candidates upon 

compliance. 

LIST – 1 

DATE, TIME AND VENUE OF INTERACTIVE SESSION/VIVA-VOCE :  

17/07/2025 (THURSDAY) AT 3.45 P.M.  

AT VIDEO CONFERENCE ROOM, 1ST FLOOR MAIN BULIDING, HIGH COURT, CALCUTTA 

 

Sl. No. Roll No. (LCRA/HC-

CAL/2024/….) 
Name of the Candidate 

1.  006 Madhura Chaudhuri 

2.  008 Aishi Pal 

3.  014 Aishwarya Singh 
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Sl. No. Roll No. (LCRA/HC-

CAL/2024/….) 
Name of the Candidate 

4.  015 Prerna Roy Choudhury 

5.  021 Dibyendu Metla 

6.  022 Bishruti Chattopadhyay 

7.  024 Jayashree Sinha 

8.  034 Amit Prasad 

9.  043 Sneha Sharma 

10.  045 Shaibal Roy Chowdhury 

11.  058 Aryan Priyadarshi 

12.  060 Ridhi Jain Lunia 

13.  062 Madhab Ruidas 

14.  071 Anjali Roy 

15.  078 Swagata Khan 

16.  084 Subhadip Das 

17.  086 Darakshan Jawaid 
 

LIST – 2 

DATE, TIME AND VENUE OF INTERACTIVE SESSION/VIVA-VOCE:  

18/07/2025 (FRIDAY) AT 3.45 P.M. 

AT VIDEO CONFERENCE ROOM, 1ST FLOOR MAIN BULIDING, HIGH COURT, CALCUTTA 

 

Sl. No. Roll No. (LCRA/HC-

CAL/2024/….) 
Name of the Candidate 

1.  089 Nilam Samim 

2.  091 Madhushree Mitra 

3.  096 Sk Al Fayed Afzal 

4.  101 Arpan Kumar Bairagi 

5.  104 Ananya Ghosh 

6.  107 Aditi Ghosh 

7.  109 Arpita Samanta 

8.  112 Kazi Ashique Azfar 

9.  121 Amman Arif Ansari 

10.  123 Argha Karmakar 

11.  145 Shabiha Naaz 

12.  146 Afreen Tarannum 

13.  153 Priyanka Sharma 

14.  157 Mursalim Mondal 

15.  159 Prerana Nandy 

16.  161 Vanshika Kasturi 

17.  163 Arka Mahalanabis 

 

LIST – 3 

DATE, TIME AND VENUE OF INTERACTIVE SESSION/VIVA-VOCE:  

21/07/2025 (MONDAY) AT 3.45 P.M. 

AT VIDEO CONFERENCE ROOM, 1ST FLOOR MAIN BULIDING, HIGH COURT, CALCUTTA 

 

Sl. No. Roll No. (LCRA/HC-

CAL/2024/….) 
Name of the Candidate 

1.  165 Junaid Raza 

2.  166 Athar Khan 

3.  169 Atri Chatterjee 

4.  182 Shreya Chakraborty 

5.  195 Subhankar Sarkar 

6.  217 Avirup Roy Sanyal 

7.  218 Firdaush Ahmed 
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Sl. No. Roll No. (LCRA/HC-

CAL/2024/….) 
Name of the Candidate 

8.  219 Nikita Maji 

9.  232 Md Ramiz Akhtar 

10.  245 Pritam Maity 

11.  276 Vishal Basfore 

12.  279 Bishal Maity 

13.  299 Aishwarya Priya Raha 

14.  301 Subhasish Chakraborty 

15.  305 Jitendra Kumar Bhagat 

16.  311 Nilarnab Paul 

17.  329 Rohan Deb 

 
 

LIST – 4 

Sl. 
No. 

Name of the 
Candidate 

Father's/ Husband's 
Name 

Remarks 

1.  Subhankar 
Sarkar 

Sankar Sarkar 
Computer knowledge related 
certificate not produced.  

2.  Avirup Roy 
Sanyal 

Arup Sanyal 
Computer knowledge related 
certificate not produced.  

3.  Firdaush 
Ahmed 

Late Feroze Ahmed 
Computer knowledge related 
certificate not produced.  

4.  Nikita Maji Kashinath Maji 
Date of Birth proof (Madhyamik or 
equivalent certificate) not 
produced. 

5.  Md Ramiz 
Akhtar 

Md Akhtar Hossain 

1. Date of Birth proof (Madhyamik 
or equivalent certificate) not 
produced & 
 
2. Computer knowledge related 
certificate not produced. 

6.  Pritam Maity Asanta Maity 

1. Self-addressed envelope with Rs. 
45/- postage stamp affixed on it 
not produced & 
 
2. All documents produced without 
self-attestation. 

7.  Vishal Basfore Bhola Basfore 
One unsigned photograph 
produced. 

8.  Bishal Maity Arun Maity 
Self-addressed envelope with Rs. 
45/- postage stamp affixed on it 
not produced. 

9.  Aishwarya Priya 
Raha 

Kalidas Tapas Raha 
Computer knowledge related 
certificate not produced. 

10.  Subhasish 
Chakraborty 

Debasis 
Chakraborty 

Self-addressed envelope with Rs. 
45/- postage stamp affixed on it 
not produced. 

11.  Jitendra Kumar 
Bhagat 

Paras Nath Bhagat 

1. Computer knowledge related 
certificate not produced & 
 
2. Two unsigned photographs 
produced. 
 

12.  Nilarnab Paul Nirmalya Ghosh 
Computer knowledge related 
certificate not produced. 

13.  Rohan Deb 
Late Ashis Kumar 

Deb 

1. Date of Birth proof (Madhyamik 
or equivalent certificate) not 
produced & 
 
2. Computer knowledge related 
Certificate not produced. 
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TOTAL MARKS AND QUALIFYING MARKS OF  

INTERACTIVE SESSION / VIVA-VOCE (PHASE-II) 

 

 The total marks for the Interactive Session/viva-voce is fixed at TEN (10). 

 The Qualifying Marks in the Interactive Session/viva-voce is fixed at FIVE 

(05). 

 

Admit card of the candidates whose names appear in LIST-1, LIST-2, and LIST-3 (excluding 

the 13 candidates listed in LIST-4) are being dispatched via Speed Post. Candidates who do 

not receive their admit cards by 15/07/2025 may collect duplicate admit card, by appearing 

personally, from the Recruitment Cell, High Court at Calcutta, on the 6th Floor, Block-B, New 

Secretariat Building, 1, Kiran Shankar Ray Road, B.B.D. Bag, Kolkata-700001, on 

16/07/2025 (Wednesday), between 11:00 A.M. and 4:30 P.M. on production of a recent 

passport-sized coloured photograph (with signature on the front) along with any original photo 

identity proof and a self-attested photocopy of the same. 

 

All the candidates are requested to go through the instructions/ guidelines, prescribed in 

their Admit Cards, carefully to avoid any inconvenience(s). 

 

No candidate will be allowed to enter into the examination centre without production of 

his/her original Admit Card. 

 

No Travelling Allowance (TA) will be paid to the candidates at any stage of this entire process of 

selection.  

 

For further announcements, all concerned are requested to follow the Court’s website 

www.calcuttahighcourt.gov.in, regularly.    

  

 
 

Sd/- 
Registrar  

(Recruitment & Management), 

Appellate Side, 
               High Court, Calcutta.                        

http://www.calcuttahighcourt.gov.in/

